
I.A.Nos.349-351 & 352-354 in C.A.12164-66/16 etc. 1

ITEM NO.301+302               COURT NO.1               SECTION XII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

I.A.Nos.349-351 & 352-354 In Civil Appeal No(s).12164-12166/2016

THE STATE OF TAMIL NADU REP. BY SEC.&ORS           Appellant(s)

                                VERSUS

K. BALU & ANR.                                     Respondent(s)

(For permission to implead the name of applicant and impleadment 
and permission and office report)
With
I.A.Nos.355-357(Applns.for  permission  to  file  impleadment),
D.No.27604, 29772, 31151, 31154, 3395, 33382, 33379, 35309, 35301,
36424,  37825  &  38190  (Appln.for  impledment,  clarification  and
extension of time)
WITH
I.A.No.8 In C.A. No.12169/2016
(For permission and Office Report)
With 
D.No.35665 & 35659 (Applns.for impleadment and clarification)
R.P.(C)No.D14126, D14124 & D14129
WP(C)D.No.14610/2017

Date : 09/05/2017 These appeals were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
         HON'BLE MR. JUSTICE L. NAGESWARA RAO

For Appellant(s)/  Mr.Nidhesh Gupta, Sr.Adv.
Applicant(s)  Mr.V.Balaji, Adv.

 Mr.Arvind P.Datar, Sr.Adv.
 Mr.V.Balaji, Adv.
 Mr.C.Kannan, Adv.
 Ms.Sripradha Krishnan, Adv.

 Mr.Arvind Datar, Sr.Adv.
 Mr.Uday Gupta, Adv.
 Mr.Hiren Dasan, Adv.
 Mr.Chand Qureshi, Adv.
 Mr.Karri Venkata Reddy, Adv.
 Mr.M.K.Tripathi, Adv.
 
 Mr.Arvind Datar, Sr.Adv.
 Mr.Sameer Parekh, Adv.
 Mr.Sumit Goel, Adv.
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 Ms.Nandita Bajpai, Adv.
 Mr.Tanuj Agarwal, Adv.

 Mr.Jaideep Gupta, Sr.Adv.
 Mr.G.Prakash, Adv.
 Mr.Jishnu M.L., Adv.
 Mrs.Priyanka Prakash, Adv.
 Mrs.Beena Prakash, Adv.
 Mr.Manu Srinath, Adv.

 Mr.Rajeev Dutta, Sr.Adv.
 Mr.Anil Shrivastava, Adv.

 Mr.Yashank Adhyeru, Sr.Adv.
 Mr.P.Soma Sundaram, Adv.
 Mr.P.V.K.Deivendiran, Adv.

 Mr.Shyam Divan, Sr.Adv.
 Mr.Nikhil Goel, Adv.
 Mr.Mukund G.Nagarkar, Adv.
 Ms.Naveen Goel, Adv.
 Mr.Ashutosh Ghate, Adv.

 Mr.D.K.Thakur, AAG
 Mr.Varinder Kumar, Adv.

 Mr.Mukesh K.Giri, AAG
 Mr.Farruqh Rasheed, Adv. 

 Mr.Rituraj Singh Jamwal, Adv.
 Ms.Madhusmita Bora, Adv.

  Mr.Pawan Kishore Singh, Adv.

 Ms.Binu Tamta, Adv.
 Mr.S.S.Rawat, Adv.
 Mr.G.S.Makker, Adv.
 Mr.Pankaj Pandey, Adv.

 Mr.B.Balaji, Adv.

                     Mr. P. Ramesh, Adv.
 

 Mr.V.G.Pragasam, Adv.
 Mr.Prabu Ramasubramanian, Adv.                

                     Mr. Kunal Verma, Adv.

 Mr.S.Thananjayan, Adv.

 Ms.Shilpa Liza George, Adv.
 Mr.B.D.Das, Adv.
 Mr.Yash Sampat, Adv.
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 Mr.Towseef Ahmad Dar, Adv.
 Mr.Amit Masih, Adv.
 Mr.Kamlendra Mishra, Adv.

 Mr.V.K.Biju, Adv.

 Mr.A.Venayagam Balan, Adv.

 Mr.Vipin Nair, Adv.
 Mr.P.B.Suresh, Adv.
 Mr.Prithu Garg, Adv.
 Mr.Abhay Pratap Singh, Adv.

 Mr.Prashant S.Kenjale, Adv.
 Mr.Rakesh K.Sharma, Adv.

 
 Mr.Ranjan Mukherjee, Adv.

 Ms.Manisha T.Karia, Adv.
 Mr.Devadatt Kamat, Adv.
 Mr.Javedur Rahman, Adv.

  Mr.Rajesh Inamdar, Adv.
 Mr.Mudit Sood, Adv.
 Ms.Nidhi Nagpal, Adv.
 Ms.Saomya, Adv.  

 Ms.Aishwarya Bhati, Adv.
  Mr.Adarsh Kumar Tiwari, Adv.

 Mr.T.Gopal, Adv.
 Ms.Heena Khan, Adv.
 Ms.Ritu Apporva, Adv. 

 Mr.Rishi Matoliya, Adv.

 Mr.S.Udaya Kumar Sagar, Adv.
 Mr.Mrityunjai Singh, Adv.

                    
Upon hearing the counsel the Court made the following

   O R D E R 

Post for hearing in the second week of July, 2017.

(SATISH KUMAR YADAV)                              (RENUKA SADANA)
     AR-CUM-PS                                  ASSISTANT REGISTRAR
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